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ANNEXURE – I 
List of Participants 

1. Sh. G. Kamala Vardhana Rao, IAS, CEO, FSSAI- In Chair 
 

Representatives of Ministries/ Departments: -  
1. Dr. Gagan Garg, Deputy Commissioner, D/o Animal Husbandry and Dairying 
2. Dr. Addanki Vamsi Krishna, Scientist ‘F’, DBT 
3. Sh. Neeraj Arora, Deputy Director, M/o MSME 
4. Smt. Vayaila Rungsung, Director, MoFPI 

 
Commissioners of Food Safety of States/UTs: 

1. Sh. J. Nivas, Commissioner of Food Safety, Andhra Pradesh 
2. Ms. Hari Chandana Dasari, Commissioner of Food Safety, Telangana 
3. Sh. Shakeel-Ul-Rehman, Commissioner of Food Safety, Jammu and Kashmir 
4. Sh. Abhimanyu Kale, Commissioner of Food Safety, Maharashtra 
5. Dr. Abhinav Trikha, Commissioner of Food Safety, Punjab 
6. Sh. Nakate Shiv Prasad Madan, Commissioner Food Safety and Drug Control, 

Rajasthan 
7. Thiru. R. Lalvena, Commissioner of Food Safety, Tamil Nadu 
8. Sh. V. R. Vinod, Commissioner of Food Safety, Kerala 
9. Sh. Tapan Kanti Rudra, Commissioner of Food Safety, West Bengal 
10. Dr. Sudam Khade, Commissioner of Food Safety, Madhya Pradesh 
11. Ms. Jyoti J. Sardesai, Commissioner of Food Safety, Goa 

 
Members from various fields (Other than CFS):   

1. Ms. Indrani Kar, Principal Advisor, Food Industry 
2. Sh. Chinnusamy C, Retd. Professor, Agriculture 
3. Ms. S. Saroja, Executive Director, Citizen Consumer and Civic Action Group 
4. Sh. George Cheriyan, Director, CUTS, Consumers 
5. Dr. Balwinder Singh Bajwa, Director & CEO, EFRAC Lab, Food laboratories 
6. Sh. Manoj Pareek, Head R&D, HUL, Food Industry 

 
Representatives from States/UTs:  

1. Dr. Ghanashyam Luitel, Additional Director, FDA, Sikkim 
2. Sh. Neeraj Kumar, Joint Commissioner of Food Safety, Himachal Pradesh 
3. Sh. D. K. Sharma, Joint Commissioner of Food Safety, Haryana 
4. Sh. Anupam Gogoi, Food Analyst, Assam 
5. Sh. Surendra Roy, OSD, Bihar 
6. Sh. Sukhwinder Singh, Designated Officer, Chandigarh 
7. Sh. Vinod Kumar Gupta, Food Safety Officer, Chhattisgarh 
8. Sh. Revti Raman Dewangan, Food Safety Officer, Chhattisgarh 
9. Dr. Prakash, Deputy Commissioner (Admin), Office of Food Safety & Standards 

Authority, Karnataka 
10. Dr. S. Rajen Singh, Joint Commissioner of Food Safety, Manipur 
11. Mr. Ashok Kumar Singh, Designated Officer, NCT of Delhi 
12. Sh. Thamchos Gurmeet, Assistant Commissioner, Ladakh 

13. Sh. Hari Shankar Singh, DCFS, Uttar Pradesh 
 

FSSAI Officials: -  
1. Ms. Inoshi Sharma, ED (CS)  
2. Dr. Satyen Kumar Panda, Advisor, QA 
3. Dr. Ajai Prakash Gupta, Director, QA 
4. Sh. S Sharad Rao, Joint Director, RCD 
5. Ms. Apoorva Srivastava, Assistant Director, RCD 
6. Sh. Amit Jha, Technical Officer, RCD 
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7. Ms. Divya, Technical Officer, RCD 
8. Sh. Saurabh Kumar Dubey, Technical Officer, RCD   

 
Members, Representatives and Officials joined through Video Conferencing: - 

1. Sh. Anil Mehta, Regional Director-SR 
2. Ms. Pritee Chaudhary, IRS, Regional Director-WR  
3. Regional Director-ER 
4. Ms. Gunjan Jha, Subject Matter Specialist, Agriculture 

5. Dr. Sivalinga Prasad Vasireddi, Chairman, Vimta Labs, Food Laboratories 

6. Sh. H.G. Koshia, CFS, Gujrat 

7. Ms. Pratiksha, FSO, Orissa 

8. Sh. N Ramadasan Nair, Designated Officer, Andaman & Nicobar 

9. Sh. O D Sangma, DCFS, Meghalaya 
10. Mr. Ganesh Kandwal Dy commissioner FDA Uttarakhand 
11. Mr. Lokam Mangha, DFSC, Arunachal Pradesh 
12. Dr Anuradha Majumdar, DCFS, Tripura 
13. Food Safety Department, Nagaland 
14. Ms. Seema Udaipuri, DCFS, Jharkhand 
 

 
Regrets: 
 

1. Dr. Devinder Dhingra, Principal Scientist, ICAR, Research Bodies 

2. Dr. Sandeep Kumar Sharma, Senior Scientist, CSIR-IITR, Research Bodies 

3. Sh. Dayanand Sawant, Assistant Commissioner, D/o Animal Husbandry & Dairying 

4. Sh. Vishwajeet Haldar, Deputy Commissioner (S&R), D/o Food & Public Distribution 

5. Commissioner of Food Safety, UT of Daman Diu & Dadra Nagar Haveli 

6. Commissioner of Food Safety, UT of Puducherry 

7. Commissioner of Food Safety, UT of Lakshadweep 

8. Commissioner of Food Safety, Mizoram 

9. CFS of States/UTs (Andaman & Nicobar Islands, Arunachal Pradesh, Assam, Bihar, 

Chandigarh, Chhattisgarh, Delhi, Haryana, Himachal Pradesh, Jharkhand, Karnataka, 

Kerala, Ladakh, Manipur, Meghalaya, Nagaland, Odisha, Sikkim, Tripura, Uttarakhand, 

and Uttar Pradesh). However, representatives of these CFS of States/UTs have 

attended the meeting on their behalf and are indicated in the participant list above.   

 
* Mistakes in the spelling of any name or missing names are unintentional and are regretted. 
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ANNEXURE - II  

SFSI Ver 2.0 

Performance 
Indicators 

Objective Evaluation Parameters Future Road Map 

Sampling and 
Inspection 
 
 
 

To evaluate the Frequency and 
coverage of food safety 
inspections and sampling                 
(Enforcement and 
surveillance) conducted in a 
FY by States/UTs 

 Enforcement Sampling 
against target sampling  
(5 per month per FSOx12) 

 Surveillance Sampling 
against target sampling 
(25 per month per 
FSOx12)) 

 Inspection conducted   
against target Inspections 
allocated  
(10 per month per 
FSOx12)) 

 
Note: all the information will 
be taken from FoSCoS and 
FoSCoRIS  

The output of the enforcement 
activities will reflects the efficiency 
of the existing strength of 
manpower in the State/UT which 
helps in identifying the gap and 
requirements 

 

Accessibility 
through 
Digital 
Platform 
 
 

To evaluate the 
implementation of   digital 
technology for real-time 
reporting, data sharing, and 
monitoring. Use of digital 
platforms for communication, 
complaint handling, and 
information dissemination 

Uploading food testing report in 
FoSCoS portal through 
InFoLNET channel (No. of lab 
reports/ Total samples lifted) 
Note: all the information will 
be taken from FoSCoS and  
InFoLNET 

It enable access of all the 
interconnected information 
related to enforcement activities 
through one portal   

 

Compliance 
and Violation 
Response 
 

To evaluate the effectiveness 

in identifying and addressing 

non-compliance issues and 

appropriate and timely action 

taken against violations, 

including penalties and recalls.  

 

Improvement notices issued 
/other enforcement actions 
against total no. of non-
conformance  
 
Note: all the information will 
be taken from FoSCoS 

 Track record of follow-up and 
resolution of non-compliance 
cases. . 

 Accessibility of food safety 
information, reports, and 
enforcement outcomes to 
the public.  

 Regular publication of 
state/UT-specific food safety 
performance reports. 

 

Process of 
License and 
Registration 
 
 

To evaluate the effective 
licence and registration 
process 

 No. of Auto-generation of 
New License/Registration 

 First Response to 
Application 
(License/Registration)  

Note: all the information will 
be taken from FoSCoS 

Timely issuance of licenses by 
officials within the designated 
timeframe. 

Food Testing  
Infrastructure 

To measures availability of 
adequate testing infrastructure 
with trained manpower in the 
States/ UTs for testing food 
samples.  

 NABL Accreditation of 
Labs 

 Utilization of FSW 

 utilization of InFoLNet 
(Indian Food Laboratories 
Network) 

Note: all the information will 
be taken from inFoLNet  

 Accreditation of the 
Laboratories across the 
Country for the effective 
testing of food samples. 

 Track record of laboratories 
infrastructure, testing reports 
and manpower available in 
the laboratories through   
InFoLNet 
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 Effective utilization of Food 
Safety on Wheels to reach 
out to consumers through as 
many touch points as 
possible. 

Eat Right 
Initiatives and 
State/UT led 
Awareness 
activities  

To transform food system of 
the country in order to ensure 
safe, healthy and sustainable 
food for all Indians  

 Eat right Initiatives and 
challenges  

 Consumer awareness 
activities conducted by 
States/UTs   

The effective implementation of 
initiatives and the schemes will 
able to ensure the citizen of 
country that the food available to 
them is safe and wholesome. 

    

Improvement 
in SFSI 
parameters 

To recognizing the efforts made by states in improving overall  food safety performance, 


